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PUBLNC'  SERVICES  - T.J.M.S.S.  - Cliief  Adininistrative  Off-icers  el'

District  Courts  (Categor>'-!  ) -  Transfers  and  Postings  -  Ordered.

ROC.No.l9/2026  C.l Dt.  01-05-2026

NOTIFICATION  No.Ol/2026.  C -l

aT"lie I-{igli  C'ourt  for  the State  of  Telangana,  in exercise  of  tlie  powers

taon:-erred  iinder  Ai"ticle  235 of  t!ie Constitution  ofTndia  read witli  Rule  26 of

T)ie =!-e!ang;in=i  .ludicial  [.'linisterial  :ind Subordinate  Service  Riiles,  2018  and

;il1 ritlier  poyvei's  eimblii'ig  t)iei-eto,  is pleased  to orcler  t)ie fol!owing  transfers
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tlie  Paper

Administrative

1. Srnt.  K.  S. SNiaslxikala,  paper

proinote  !-i-cim the  Unit  of  tlie

Pi"incipal  District  and  Sessioi"is

.liiclge,  l'v'lcclcl-ial Mat!<a.jgiri  District.

On  relief

Sri  R.  Go's :ini  Rao,  Chief

Adininistratiyie  Officer,  Spl.

Scssioi"is  C'ourt  for  ti-ial  of  cases

undi'ri"  S('  S/Sl-S  (P()A)  Act,  1989-

CLIIII-II  7xdtl!.  r)isl.  &  Sessions

('ocirt,  Nizainat-iad.

4 Sri  S. Cliauidra  Moban,  C')iief

,=1dininisli'atiy'e  Ol-ficei",  Pi-incipal

D!3'dlCL  al',Cl

Cliief  Administrative  Officer,  Pi-inci)':ial

District  &  Sessions  Court,  Nirmal

Sc:;sic+ns  .Judge,  I (vice  Sri S.S.P.  Srinivas  transf'erred)

Posted  to

Chief  Administrative  Officer,  iV  Aadl.

District  & Sessioxis  Court-cum-IV  Addl.

MSJ-cum-I  Addl.  Family  Couit,  L.B.

Nagar.  R.R.  District

(Vice  Si-i R. Narender  Transferred)

Chief  Administrative  Officer,  Spl.

Sessions  Cohut  for  trial  of  cases under

SCs/STs  (POA)  Act,  1')89-cum-Il  Add"1.

Dist.  &  Sessions  Corii"t,  Nizamabacl

(vice Sri R. Gm'ind  Rao ti-anslacrrcil >
i

Chief  Administrative  Officer,  Pi"incip,il

District  Couit,  Nizainabad  i

(vice  Sri  S. Chandra  Mol"ian  transl-errec'li  i
I
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5 'Sri  s.s.p.  Srinivas,  Cliief

Administrative  Officer,  Principal

District  &  Sessions  Couit,  Nirmal.

6 : Sri  M.  Kranthi  Kumar,  C)iief

Administrative  Officer,  Principal

District  &  Sessions  Court,

Mahabubabad.

7 'Sri  P.  Venkat  Reddy,  Cliief

administrative  Officer,  I Additional

District  and  Sessions  Court,

Suryapet

8 Sri  A.  Manthiya,  Chief

Administrative  Officer,  Principal

, District  and  Sessions  Judge's  Couit,

Kamareddy

9 Sri  IVI.  Umeshwar  Rao,  Chief

Administrative  Officer,  Special

Sessions  Court  for  Fast  Tracking  tl"ie

Cases  relating  to Atrocities  against

Women-cum-IV  Addl.  District  &

Sessions  Court,  Nizamabad

10  Smt.  G. Naveena,  paper  promote

fi-om  the  Unit  of  the  Principal

District  and  Sessions  Judge,

Medchal  Malkajgiri  District.

II  Sri  V.  Naveen  Kumar  Reddy,

Chief  Administrative  Officer,  I

Addl.  District  &  Sessions  Cornt,

Bliongir

12  Sri  Ali

Administrative

District  Cotut

Reddy  District.

Asghar,  Cliief

Officer,  Principal

(Judicial),  Ranga

Cliief  Admii"iisli"aiivc  Officer,  Principal

I)istrict  &  Sessions  Couit,  Maliabubabad

(vice  Sri  M.  Krantlii  Kumar  Transferred  )

Chief  Admii'iistrative  Officer,  I

Additional  District  and Sessions  Court,

Suryapet  (vice  Sri  P.  Venkat  Reddy

transferred)

Chief  Administrative  Off-icei-,  Special

Sessions  Court  for  trial  of  cases  under

. SCs/STs  (POA)  Act,  1989-cum-Vll

Additional  District  & Sessions  Cornt  at

Ranga  Redciy  District  at  L.B.  Nagar,

Hyderabad  (post  kept  vacant)

Cliief  Adininistrative  Officer,  Special

Sessions  Court  foi-  Fast  Tracl<ing,  the

Cases  relating  l.o Atroeities  against

Women-cun"i-  IV  Adcll.  District  &

Sessions  C'ourt,  Nizamabad

(vice  Sri  M.Umeshwar  rao  transferred)

Cliief  Administrative  Officer,  Family

Court,  Medchal  Malkajgiri  District  at

Medhcal  (post  kept  vacant  new  post

sanctioned  )

Cliief  Adininistrative

District  &  Sessions

(vice  Sri  Naveen

transferrecl  )

C)fficer,

Cocirt,

Kumar

I Addl.

Bhongir

Reddy

Cliief  Administrative  Officer,  Principa)

District  Court  (Judiciai),  Ranga  Reddy

District  ('vice  Sri  A1i  Asgliai-

Transferretl  )

, Cliief  Ac'tministrative  Officer,  Cociit  of

tlie  Principal  District  and  Sessions

Judge,  Medchal  Malka.jgii"i  l)istrict

(II)OSt kept vacant)
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13 i Sri !VIelitL Kli;n'a, l"'ialier proinote
f-roin  the  llnit  ola the Pi-incipal

r)ibtrict  anci  Sessions  Judge

l-t  On  relief

Adininistrative  Off-icer.  VI  Addl

Adcll.  ('vlS.l.  R.R.  District  at  L.B

l'ii'riinote  tai'oiiq the Unit of ti-'ie
I)rincip  :il  [)i:;1ricl  and  Sessions

.Jiic!gc.  i<iiiniiraint-iliecin  Asifiiiiacl.

7  Sri  M.  Anjaneyta!u,  paper  proi'iiote

i'rom  i.lic  lini't  of'  tl-ie  Prii'icipal

District  :incl Sessions  .!udge,  R:ii"iga

Ret)ch  Dia;ti'ict.

18  : Snit.  .%. Nirmala.  Chief

Aciininisti"atiy'e  Off-icei-,  Special

Ses:iions  (-'oiii'l  f<ir  trial  of  cases

Cliief  Adininistrative  Ofl-icer,  Vi  ,-'yJdl.

District  & Sessions  Corirt-cum-VI  Addl.

hqs.J, R.R.  District  at  L.B.  Nagar

(vice  Sri  C. Rajagopalaia!i  transferrrcll

Cliief  Administrative  Officer,  Court  of  l

Addl.  Dist.  & Sessions  Judge-cuin-MSJ.

R. R. District  at L.B.  Nagar  (vice  Sint.  P.

An.jalee  Devi  transferrvd)

Chief  Adminisf:rative  Officer.  Cou-i-t-o-f'

VI  Addition:'ii  District  and  Session';

Judge,  Kusliaiguci=i,  Medchal  Malk:i.j,gii"i

District. (post kept vacai"it netv  liost

sanctioned). --1
Chief  Adn-iinistrative  Officer,  F-amily  

Cohu-t-cum-HI  Additional  District  & j

Sessions Court, Adilabad (post kxrliti
vacant)

g
Chief  Administrative  Ofl'icei",  Spcci:"if'

Sessions  Cohti-t  for  trial  of  eases  i"r".lciting

to  atrocities  against  Woinen-ccim-IV

Additional  District  &  Sessions  Cciurt.

Mahabubnagar  (vice  Sint.  .1. Nirin:'.):t

'transferred) i
Chief  Administrative  Ofl'icei",  C'orir!  cif

Principal  District  and  Sessioi"is  Judge,

Mahabubnagar  (vice  Sri  )S-i.

Suryanarayana  )

10 ' Sri  M.  Survanarayana,  (')'iief

-f-

20  Sri  B. Rania  Subba  Reddy,  Chief

AcliniriisLi'ative  (if"ticei".  Cliief

-lytlerahaci.

Cliief,Administrative  Officer,  City  €'ivil

Coui-t  ( Adnm.),  Hyderabad  (i.aice Sri B.

Raina  Subba  Redctv  transferrecl)

Chief  Administrative  Officer,  Addition;il

Fainily  Corirt,  Kusliaiguda,  lSv4e-dclixil

Malka,jgiri  District  (nev,o  pe:=t-

sanctioned)
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21 Sri  P.  Shiva  Shankar,  Chief

Administrative  Officer,  Special

Sessions  Couit  for  trial  of  cases

rinder  SCs/STs  (POA)  Act,  1989-

cum-II  Additional  District  &

Sessions  Court,  Mahabubnagar.

'22 Sri  R.  Chandra  Shekar,  Chief

Adn"iinistrative  Officer,  Family

Court-cum-III  Additional  District

and  Sessions  Judge,  Nalgonda

23 Smt.  M.  Usha  Rani,  paper  promote

from  the  Unit  of  the  Principal

District  and  Sessions  Judge,

Nalgonda.

24

I

On  relief

Sri  P.  Ramchander  Rao,  Chief

Administrative  Officer,  I  Addl.

,[3,::ddy& Sessions Coutt, :
25

i

I

Sri  A. Satish  Kumar  Goud,  paper

promote  from  the  Unit  of  the

Principal  Special  Judge  for  CBI

ICases, Hyderabad.
j

j 26 Sri  M.  Sridhar,  paper  promote

tron"i  tlie  Unit  of  the Chief  Judge,

City  Civil  Coui-t,  Hyderabad.

Sri  G.  Eber  Jaya  Paul,  paper

promote  from  the  Unit  of  the  Cliief

Judge,  City  Civil  Couit,  Hyderabad.

Sri  Sultlian  Asif  Iqial,  Cliief

Administrative  Officer,  I Addl.

District  &  Sessions  Couit,  Siddipet

Cl"iief  Administrative  Officei-,  Fainily

Coirt-cciin-III  Additicinal  District  and

Sessions  Juclge,  Nalgonda  (vice  Si"i R.

Chandra  Sl"iekar  trans-fei'red  posting

orders  w.e.f.  01-06-2026)

Chief  Administrative  Officer,  XI Addl.

('l-llef  Jiicl,'.'(a,  Cl[:)a ('!'v'!!

Hyderabad  (posting  orders

O) -06-2026)

Chief  Administrative  Officer,  I Addl.

District  & Sessioi"is  Court,  Kamareddy

(vice  Sri  l).  Raincliander  Rao

trai'isferred)

Cl-iief  Admii"iisti-ative  Officer,  Prl.

District  and Sessions  Court,  Kainaredch'

(vice  Si-i A. ISi4antliiya  transferred)

Chief  Adininistrative  Officer,  Special

Sessions  Cornt  for  Fast  Tracking  the

Cases  re!ating  to  atrocities  aga.inst

Woinei"i-cum-Xlll  Additional  District

and  Sessions  ('cicnt-('um-Xi!i

Additional  Metropolitan  SesSions  Cocirt,

Ranga  Reddy  District  at  I,.B.  Nagar

(post  kept  vacant)

Chief  Adininistrative  Officer,  V Addl.

District  & SesSions  Coui-t-cuin-V  Addl.

MS.J,  R.R.  Disti"ict  at L.B.  Nagru'  (post

kept  yiacarit')

C}iief  Adininisti-atiye  Oi'ficer,  I Addl.

District  &  Sessions  Couit,  Sidcfipet

(vice  Sri Sultli:in  z'isif-Iqbal  transfei"reil)

Chief'  Adiniiiisirair\.ta  Off-iccr,  !)ii.

District  &  Sessicins  Ccicii't,  Siddipet.

(post  kept  v;icaiu)

i,  a b s 'i o 3i +lS  %



29 ', Sri M. Raiaikan €i,  )iapei"  proinote

Fi'on'i t)ic  llnit  of  tlie  Prinsinal

Disti"ii.i  and  :;eS8iollS  .ludge,

lii-oinote  f-rciin tlie llnit  oftlie  Chief
.Juclee. C'ity  Civil  (.'ciirt,  Hyderabad.

l  l

i 3) I Sntt. A Riirniat[evi, palici'  promote

I-4 vc!ei-:ibaci.

B'- - X7 -S" - :' :')- B- S'tl rn'u a -i

pi"oi-i-inte  fram  tlie  LJnit

Scssions.)udge,  HyderaL"'iad.

l-)FI Ice la
of  t!ie

.'y3:S"n  N)- S-iahauiaxv:as;'a Rao,  C'hiaef

,Aclmiiiisti"citi-.'e  OiTicer,  I-'amily

t:'c'iiiii-ruin-lli  Arlrliiional  I)-istrict:  &

pi'umotc  lalaOn'l tlie  Unit  of  tlie

l)rincii"i;il  I)istrict  :md  Sessions

Adiniiqi:itrative  ()fficer  Fainilv

, Chief  Administrative  Ofl-icer,  F:ii'nil):-'

Court,  }4anuinakonda  (post  kept  v:irant'

new liost  sanccioned)

Chief  Administrative  Officer,  It

Additional  Special  Judge's  Couit  -for

CBI  Cases,  Hyderabad  (post  kept

' VclCDll()

' Chief  Adininistrative  Officer, St)I. Ccicu't

under  prcveiqtion  of  coi'ruptic-in  act  :-aia

speedy  tt-ial  of disposal  of cases  cin

Fracidulent  drawls  & misappro)ii'i:ition  t;!'

scliolarships  amounts  in socia]  welfare

&  Backward  Classes  Depts.

Embezzlei'iient  of  funds  in social  ix'ell-are

dept.,  Hyderabad  (CBI  Uniti  (post  kept

vacant,  posting  orders  iv.e.f.

01-06-2026).  i

Cliiet  Adininistrative  Officer,  Ftinaily'

Court-cuin-III  Additional  District  &
I

Sessions  Couit,  Maliabulynagar  (vice'

Sri P. Srinivasa  Rao transferred  posting  j

orders  w.e.f. 01-06-2026)

Cliief  Administrative  (Xficer,  Aclditiorril

Fainily  Cocirt,  Ranga  Rec'idy Oistrict  at

L.B.Nagar  (posting  orclers  w,e.f.  n)-06-  I

2026)
,---1

Cliief Administrative Officer, Pr:ii:il-i:il  ll
' District & SeSsions Corirt, Wai-iapnt)',>  (

(posting  orders  w.e.f.  01-06-202(y).  I

I

Cliief  Admiiiistrative  Officer,  C't'iuit  O!

Addil:ional  Sessions  Judge  for tria]  cif

Communai  Offences-cun'i-Vll

Additioi"ial  MSJ  Hyderal-iacl-criin-XXI

Additional  Ciiief  Jcidge,  City  Ci\iil

Cour':,  Hyclerabad  (vice  Smt.  K. 's"aia,isri

transferred)

E ; s7 s h i S a b n,  2.
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36

37

38

Smt.  K.  Vanisri,  Chief

Administrative  Officer,  Couit  of

Additional  Sessions  Judge  for  trial

of  Communal  Offences-cun'i-VII

Additional  MSJ  Hyderabad-cun'i-

' X)tl  Additional  Cliief  Judge,  City

Civil  Coiut,  Hyderabad.

Sri  Suryakanth,  Chief

Administrative  Officer,  Spl.

Sessions  Court  for  trial  of  cases

under  SCs/STs  (POA)  Act,  1989-

cam-II  Additional  District  &

Sessions  Couit,  Adilabad.

Sri  K. Ramabrahma  Chary,  Cliief

Administrative  Officer,  Principal

District  &  Sessions  Cotut,

Mancherial.

39  Smt.  K.  Radha  Devi,  Chief

Administrative  Officer,  Special

Sessions  Cocnt  for  trial  of  cases

cmder  SCs/STs  (POA)  Act,  1989-

cum-II  Additional  District  &

Sessions  COLIII,  Warangal

CliieF  Adininisti'ativc  Officer,  Fan'iily

Court,  Ranga  Reddy  District  (vice

Sri  M.  Sudliakar  transferred)

Ckiief  Adn-iinistrative  Officer,  l)rincipai

District  &  Sessions  Cornt,  Mancliei-ial

(vice  Sri  K.  Ramabral"ima  Cl"iar)-a

transferred)

Chief  Administrative  Ofl'icer,  Special

ola cases under

Act.,  l 989-cuin-11

&  Sessioi-is  Court,

K.  Radlia  Devi

Sessions  Cocirt  foi-  trial

SCs/STs  (POA)

Additional  District

Warai"igal  (vice  Sllll.

transferred  )

Cliief  Aclininis(rative  Officei,

Vll  AcldiLicii"i;il  L)isu'icl  :ind

.iudge,  Medcha)

'Medclial  (pos-t  new

sanctioned  )

i)  All  the Unit  Heads  are hereby  directed  tci  relieve  tlie  indiviciiials

foitliwith  on receipt of  these oi-ders  to cn:oil-ilc ii-icin to.ioii"i  in thcii'

new  posts  and  report  compliance.

ii)  All  the Cliief  Administrative  Officei"s  and tl'ie Paper  Picimolees  sliall

liandover  charge  of  their  posts  to  tlie  Scnioi"  .SuperinLenderiti'

in"imediatt,juniors  of tlieir  courts imn-iedi,teLs  (ill i't'ceilit  OI' ti-iesc
orders  and  ta]<e charge  of  tlieir  new  post';.

iii)  The  Sessions  Judge,  Hyderabad  and the  Principal  District  cincl

Sessions Judge, Jogulamba Gadixial, are hereli>  dii'ectecl  in relicse

comp]iance.

Jh  h 0 t o b*
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is ) Sint. A. Ramadevi,  Sri K.V.S.S.B.  Sarina and Sri H.C. Veai"ci

Vasantlit.i<lu slial! liandovsi"  charge of tlieir  posts to tlie  Sei-iicir

Siilici'inlcnden!:s  / iminediate  jciniors  ol- tlicir  cocnats on th.'

,i!fci'noon  iila 30-05-2026 and take chai"ge of tlieir new liosts  in tlieir

\')  Tiic  Pi"incipa)  District  and Sessions  Judges,  Ma)iabubnagar  ancl

Nalgonda,  arc i'iereby  directed  to relieve  Sri P. Shiva  Sliankar,  Sri

l)'. Srinis  aFi:'i  Ratr  ai'id Sri R. Chai"idra  Sliekar,  Chief  Adn'iinistrative

O!aiit.aei"s ci;" iespec'cive  Units,  on the al-ternoon  or  30-05-2026  to

(.'l-+Lll-'il'.ltl':'11-ILI-ljOjl1.!llllle!I-lle'iVpOStSal1dl"el)01tCOlllla)llFl]lCe.

i i-ic i init i ii'tiils  iaoncerneci are liereby directed not ta entertain Llll3'

a;ipli(.:311ii)11  !at>i' lcave  l"rt.im t.lie individuals  concerned.  The  above  ii'idiy'idirils

;ii'e alx<'i l'ici'i:i-i>o ii-iianii'iitacl tlial representation  -foi- retention  in the present  pc;st

nr ;iny i+iiui3t.' in ill('  iihovc  po:-;tings wili  not be entertainect

I !-it  I liiit  ! !c.it:l:'. ;lr:.' l"urlliei"  directed  to senci tlic  joining  reports  of  tlie

intlibidri:ilh  tiir thin:: R<'gisti"y.

4.  aTl-'ic Prii'icipal  Special  Judge  for  CBI  Cases,  Hydai'abad.

5. -I fir Pi'incil-ial rCistrict and Sessions Judges, AdilaLiad,  Kumuran"ihlieem

Ilaimni;-ikont!;i.  'vVarangal.,  Niri"iial  Mahabubabad,  Maliabubnagar
Nix;iinaha<1  Siryapet.  Kainareddy,  Wanapartliy,  Yadadri-[3huvaiiagiri.

Metlcli;il  Mcili<a.j4ii-i  i)istrict  arid Ranga Reddy Distiaict.
6.  -!alie  i'v'  ;-Sdcfl.  District  & Scssicins  .luclge-cuin-JV  Addl.  MS.l-chiin-1

7. 'l-lie  Spl. Sc:isir'in:;.ludge  foi'  trial  of  cases  rinder  SCS/'STS  (POA)  i'yct
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8. T)ie  IAdditional  District  and  Sessions  Jridge, Sui yapet.
9. The  Special  Sessions  Judge  for  trial  ofcases  under SCS/Sl-S  (POA)  Act,

1989-cum-VII  Additional  District  & Sessions Judge at RanBa Reddy
District  at L.B.  Nagar,  Hyderabad.

10.  Tlie  Special  Sessions  Judge  for Fast Tracking  tlic ('iiscs  relating to

Atrocities  against  Women-cum-IV  Addl.  District  & SessionS  ('out-t,

Nizamabad.

11.  The  Judge,  Family  Couit,  Medcl"ial  Malka.jgiri  District  at Medhcal.
12.  Tlie  I Addl.  District  &  Sessions  Judge,  Bhongir.

13.  The  VI Addl.  District  & Sessions  Judge-cuin-Vl  Addl. MSJ, R.R.
District  at L.B.  Nagar.

14.  The I Addl.  Dist.  & Sessions  Jridge-crin"i-MSJ,  R. R. L)istrict  at L..B.
Nagar.

15.  The  V) Additional  District  and Sessions.liidgc,  Kusliaigcicla,  Medci-ial
Malkajgiri  District.

16.  TheJudge,  Family  Court-cun"'i-III  Additioi"ial  District  & Sessions  C'ourt,

Adilabad.

17.  The  Special  Sessions  Judge  for trial  cil- cascsi  r.=lating  to atiocities

against  Women-cum-IV  Additional  District  &  Sessions  Cciciit,

Mahabubnagar.

18.  The  Additional  Family  Couit,  Kushaiguda,  Medcl',ai  Malkajgiri  -L)isrici.

19.  The  Judge,  Family  Couit-cum-III  Additioi-ial  i-)istt'ict  and SeSsiol-is

Judge,  Nalgonda.

20.  The  XI  Addl.  CliiefJudge,  City  Civil  Coui-t,  Hyrier:ibad.

21.  The  l Addl.  District  & SessionsJudge,  J<amaredc!y,

"  The  Special  Sessions  Judge  for Fast Tracking  tlie Cases relatii'ig  to

atrocities  against  Women-ctun-Xlll  Additiona!  District  anc Sessicins

Court-Cum-XIII  Additional  IVIetropcilitan  Sessii.iiis  ('ourt,  Rai-ip;i  Rcdtly

District  at L.B.  Nagar.

23.  T)ie  V Addl.  District  & SessionsJcidge-cuin-llAc"Idl.  1S4S.J, R.R.  i)isti'ict

at L.B.  Nagar.

2="l. ThelAddl.  District  & Sessions  Judge,  SidJipct.

25.  TlieJudge,  Family  Corn-t,  Hanumakonda.

26. Tlie II Additional  Special Judge for C Bl C'ase';. !Jim, cieraL-'i:-icl.

27. T)"ie Spl. Judge under )irevention  of corrcipliiyi-i  :itt  i-oi' Si-)l.'eCly ti"iitl t'il-
disposal  of cases on Fraudulent di"awls  & rrii3iapf-)1"o1-)ri;.lLlol-i cit"
SCllO1al-Sll!pSal'nOllntSlllSOClalWeltal-e('('!-S)l'-alS'-:'i!'111)ilS'a-(';I)eiil'..

Embezzlement  of  funds in social wclfi.ire c!ept. H> derah'iil  ( ("Bl lli'iit).

28.  -[-he.Judge,  Fainily  Couit-cuin-III  Aciditionai  I')i.-.tiiiat  & c.':t.'i'-i!illl'; ('otlii,

Mahabcibnagar.

2Q. Tl'ie  Additional  F'amily  Judge,  Ranga  Rcdcly  Disii'ic(  :l( !.!3  f'4;i;,rai'.



30.  l'lic  z"ldditional  ScsSiollS  Judse  for trial  of  Coi'iqn"iunal  Offenc:s-crim

31  -r'licJudgc,I'-ai'i'iily  C'oiirt,  Ranga  Reddy  District.

3.2. l-lie  Spcci:il  ScssioiisJudge  for  trial  of  cases  under  SCs/STs  (POA)  Act

198Q-cuin-li  ,x"kdJilional  Dis(rice  & Sessions  Cohnt,  Waranga)

Tl'ie  'v'!l z"\i!ciition;il  l)istrict  and Sessions  Jhidge, Medchal  Malkajgii-i

Disti"ict  rii [4eclchal

34. Tl-ie I)a> anc! !S,ccccints Officer,  Hyderabad.
35.  I-!qe Distric:t  T'laeaSllla'y'  Offi.cers,  Adilabad,  Kuinuramb)ieem  Asitabacl

Mai'iclici"ial.  Sidciipet,  Na)gonda,  Jogriiamba  Gadwal,  Hai'iumakonda

K,nn;-irccic5v-  'A"anapart!"iy.  Yadadri-Bhuvanagii-i,  Medchal  Malkqjgiri

Si C.l i'(' . . i Stock...l.
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